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Defective Case Register from 2024-03-21 to 2024-03-21

Advocate for

Date of

SL.NO.|Filing No Petioner/Caveator  lobjection Defects as per S.R.
s soADARSAN s CRECEITSHONDG SERCONY T
WP(C)/10949/2024 |MOHANTY 21 ) :
, - PREMANANDA 2024-03- 008 2 ot RO P b L ED,
WP(C)/10805/2024 |MOHANTY 21 ) :
6-RECEIPT SHOWING SERV.COPY TO
3 D- AMIT KUMAR 2024-03- |[AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8488/2024 [NATH 21
H.B.W.Fee Rs.50/ not paid.
D- SATYABRATA 2024-03-
4 CRLREV/7308/2024 MOHANTY 71 GOOD GROUND CERT NOT FURNISHED
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
5 CONTC/R978/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
] D- BIDYALOK 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8672/2024 MOHAPATRA 21 P . . .
age marking not mentioned in the
Index.Occupation not mentioned in the
affidavit.Page no 12,13, 14 not neat and legible.
, RONDABAN  amea. € RECEITT SHOWING SERVCORY 10
WP(C)/11275/2024 |ROUT 21 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
3 D- JYOTIRMAYA 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/8626/2024|SAHOO 21 NOT FILED.
page9,10not neat.
1-COURT FEE IS DEFICIENT.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
, b DA PRakasi 202405 IONE NUMBERS OF AL THE SIGNING
CRLMC/7165/2024 MISHRA 21

1.DEFICIT COURT FEE OF RS 6 /- NOT PAID
2.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED 3.HCBA FEE OF RS 50 /-
AND HC LAA FEE OF RS 10 /- NOT PAID
4.COPY OF ORDER PASSED IN CONNECTED
CRLMC 641/22 NOT FILED



javascript: window.print();

7-VAKALATNAMA NOT PROPERLY

10 D- PRASHANTA 2024-03- |STAMPED,.EXECUTED,ACCEPTED.
WP(C)/12852/2024 |[KUMAR NAYAK |21
WELFARE FUND RS 50/- NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
11 BLAPL/8527/2004 BHARAT JALLI 1 14-NOT PROPERLY INDEXED.
Date of bail rejection order not tally with index.,
12 D- BIJAYA KUMAR  [2024-03- |COPY OF ORDER PASSED IN CONNECTED
CRLMC/8614/2024 BEHERA 1 21 CRLMC 3031/2023 NOT FILED
5D SHARMISTHA  2024-03- 06 Ol b RO E L ED,
WP(C)/12708/2024 |SAMAL 21 ’ :
6-RECEIPT SHOWING SERV.COPY TO
D- ALOK KUMAR 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
14 CONTC/8910/2024 [MOHAPATRA 21 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
15 CONTC/3974/2004 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
16 D- SIDDHARTH 2024-03- |[AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8656/2024 PRASAD MISHRA |21
Synopsis and date of event not furnished in index
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- D- %ﬁ%ggﬁA 2024-03- |10-SUBJECT CODE NOT
BLAPL/8681/2024 21 FURNISHED/INCORRECTLY MENTIONED
PRADHAN
1. Annexure nos.5 and 6 not reflected in the
petition.
6-RECEIPT SHOWING SERV.COPY TO
o D- HAREKRUSHNA  2024-03- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8663/2024 DASH 21 1.Age of the Deponent on affidavit not tally with
Cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
D- SURYA NARAYAN 12024-03- LETTERS/ENROLMENT NUMBERS/MOBILE
19 CRLMC/8315/2024 |BISWAL 71 PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
COPY OF ORDER PASSED IN CRLMC NO -
1344/19 (DISP OF) NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- |[AG/CG/IT/CT/ETC.NOT FILED.
20 ABLAPL/8666/2024 JULU KHANSAMA 21

Page nos.8 to 12 not neat.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

19-UNDERTAKING FOR NON FILING OF

D- 2024-03-
21 CRLMC/7674/2024 BISWAIJIT NAYAK 1 TRANSLATED COPY NOT FILED
1. NEAT LEGIBLE ATTESTED COPY OF PAGE
NO. 23,24,25,37,38 TO BE FILED 2. COPY OF
ORDER PASSED IN CRLMC NO. 908/22DISP
OF NOT FILED
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2 D- PVS NANAJI 2024-03- |7-VAKALATNAMA NOT PROPERLY
CRLMC/6622/2024 |\ ACHARY 21 STAMPED,EXECUTED,ACCEPTED.
1. AU FEE RS. 4.40 TO BE PAID 2. HCBA RS.
50/- TO BE PAID
BISWAJIT 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- [AG/CG/IT/CT/ETC.NOT FILED.
23 RANJAN
BLAPL/8509/2024 TRIPATLLY 21
pagel3,14not legible.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
24 CONTC/7337/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
s D- SANTOSH KUMAR 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8695/2024 MAHANTY 21 P.S Case and G.R case not tally with Synopsis and
cause title.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
26 WP(C)/12933/2024 ABHISHEK DASH 1 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
27 CONTC/12677/2004 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
% |- DEEPAKKU 202403 (000 o ot MO T FILED,
ABLAPL/8722/2024|SAHOO 21 ) ‘
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29 D- AMITAV 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/8657/2024 | TRIPATHY 21 NOT FILED.
page nos. 10, 11 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30 D- ADV 2024-03-
CONTC/7419/2024 ' 21 1.CODE IS INCORRECTLY INDICATED

2.SYNOPSIS AND DATE CHART NOT FILED
INDEX BE CORRECTED THEREAFTER




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

31 D- INYANANDA 2024-03-

CRLMC/7167/2024 PANDA 21 COPY OF ORDER PASSED IN CRLMC NO.
2493/21 AND 1697/19 (DISP OF) NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

32 gi APL/3576/2024 ﬁ%ﬁ?{iANJAN 3(1)24_03_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
u D SMRUTIRANIAN 12024-03- 08 Clr o0t O FILED,

BLAPL/8686/2024 [ROUT 21 ) :

. D BRI PRASAD. 202405 RECEITTSHOWING SERVCOPYTO

CRLMC/8552/2024 INANDA 21 ) :
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03- AG/CG/IT/CT/ETC.NOT FILED.

35 CRLMP/R635/2024 BISWAIJIT NAYAK 1 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6w D PREETAM 202403 [0 TICTETCNOT FILED,

ABLAPL/8610/2024 MISHRA 21 ) :

6-RECEIPT SHOWING SERV.COPY TO
37 D- AMULYA RATNA [2024-03- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/8559/2024 [PANDA 21
1.Page nos.8 to 16 not neat

D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO

38 CONTC/12023/2024 ADV. 71 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

39 D- SAPAN KUMAR  |2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

BLAPL/8640/2024 |LENKA 21 NOT FILED.

Page no .12 and 13 not neat.
w0 D GOKULANANDA 2024-03- (00 6 o o RO FILED,

CONTC/12529/2024|SAHU 21 ’ :

D- 2024-03-

41 CMAPL/12869/2024 ADV 1 C.C OF IMPUGNED ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

49 D- KISHORE KUMAR [2024-03- |14-NOT PROPERLY INDEXED.

BLAPL/8492/2024 |MISHRA 21
Date of order in Annexure2 pagel5 not tally with
Index and Petition.

43 D- ASHOK KUMAR [2024-03- |6-RECEIPT SHOWING SERV.COPY TO

WP(C)/10957/2024 |DAS 21 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




NEAT LEGIBLE COPY OF PAGE 27 TO BE
FILED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

D- 2024-03-
44 BLAPL/8502/2024 PRANAYA SWAIN 1 NOT FILED.
page9,13,17not legible.Date of execution not
furnished.
s D TRIOCHAN 200403 (00 i ETCNOT FILED,
ABLAPL/8697/2024 DASH 21 : :
6-RECEIPT SHOWING SERV.COPY TO
" D- AMIT KUMAR 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/R470/2024 [NATH 21 OHCBAM Welfare fund of Rs.50/- not paid on
V.nama.
6-RECEIPT SHOWING SERV.COPY TO
47 D- SAMEER KUMAR 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
WP(C)/12138/2024 |DAS 21
OCCUPATION OF THE PET. NOT INDICATED
. D BRARAT BHUSAN 202405 RECEIT SHOWING SERVCOPYTO
CRLMC/7798/2024 |[ROUTRAY 21 : :
4 D- BHAGABAN 2024-03- Il’i-éssllig\(/[ENT SLIP NOT FILLED-IN
CRLMC/6655/2024 |SARANGI 21 :
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
50 SHANKAR
BLAPL/8669/2024 21
RAYAGURU P :
age no. 20 not in order.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
51 ABLAPL/R712/2024 MAHES DAS 1 AG/CG/IT/CT/ETC.NOT FILED.
BISWAJIT 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
52 RANJAN
BLAPL/8587/2024 TRIPATHY 21
Page no 17 not found.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
53 CONTC/3821/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
- saRISTHA  ptnes-  RECHTT SHOWING SERVCOPY 10
WP(C)/12718/2024 |SAMAL 21 : :
s D SHARMISTHA 202403+ ({00 i/ ETC NOT FILED,
WP(C)/12702/2024 |SAMAL 21 : :
56 D- MANAS PATI 2024-03- |29-NAME OF THE FILING ADVOCATE NOT
TRP(C)/12276/2024 21 IN CAPITAL LETTERS/ENROLMENT

NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




SYNOPSIS AND DATE CHART ARE NOT
ALPHABETICALLY PAGINATED AND
INDEXED

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

57 D- INYANANANDA |2024-03- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8621/2024 PANDA 21
Party name in the affidavit not tally with cause
title
20-VERNACULAR CERTIFICATE NOT
TUSAR KUMAR  [2024-03-
58 D-CMP/12890/2024 MISHRA 1 FURNISHED.
s - LAXMINARAYAN. 2024-03- | Gl G cT/ETCNOT FILED,
BLAPL/8605/2024 |PATEL 21 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D. SANGRAM 2024.03.. |19-UNDERTAKING FOR NON FILING OF
60 \WP(C)/12910/2024 [KUMAR SINGH |21 TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
61 D- AMIYA RANJAN 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8710/2024|SWAIN 21
Page13,18,19 not neat and legible.
62 D- ADV. 2024-03- |PUT UP FOR S.R AFTER FILING C.COPY OF
CMAPL/12148/2024 ' 21 IMPUGNED ORDER DTD 15.03.2024
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
63 D- AKSHAYA 2024-03- N ‘
BLAPL/8688/2024 |[KUMAR SAHOO |21 1. As per paragraphs of the petition ,declaration
not correctly furnished in affidavit. 2.Age of the
petitioner in the rejection order not tally with
petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
64 D- ALOK KUMAR 2024-03-
WP(C)/12517/2024 [PANDA 21 SOME PORTION OF ANNX 11 NOT LEGIBLE
ANNX 5 NOT INDICATED AND TRUE COPY
ATTESTED NOT DONE IN ANNX
6 D BUAY KUMAR 202403 0l st CNOT FILED,
BLAPL/8705/2024 ' BEHERA 21 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRADIPTA 2024-03-14-NOT PROPERLY INDEXED.
66 BLAPL/8719/2024 KISHORE 21
BHUYAN

Annexure -2 not marked in Index.2. Annexures not
reflected in the petition.




18-CERTIFIED COPY OF TRIAL/APPELLATE

RABI NARAYAN [2024-03-
67 D-CMP/12838/2024 BEHERA 1 COURT ORDER NOT FILED
. o NomRAe e RECEITSHONTNG SERYCOrYTO
BLAPL/8632/2024 [SAHOO 21 : )
1-COURT FEE IS DEFICIENT.
69 D- DINESH KUMAR [2024-03- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/8682/2024 MOHANTY 21 AG/CG/IT/CT/ETC.NOT FILED.
. o NomRAe e RECEITSHONTNG SERYCOrYTO
BLAPL/8629/2024 [SAHOO 21 : )
., b CENDRA — nson S RECETTSHOWING SERICOPYT0
ABLAPL/8713/2024NARAYAN ROUT |21 ’ )
6-RECEIPT SHOWING SERV.COPY TO
7 D- HAJI SK ABDUL [2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8675/2024 |ISTAR 21
Annexure -1 is not reflected in the file.
6-RECEIPT SHOWING SERV.COPY TO
73 D- SATYA NARAYAN |2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8733/2024|MISHRA 4 21
page no.13 not neat.
. o SRSt s, & KECEITTSHOWNG SERVCOPYTo
WP(C)/12705/2024 |SAMAL 21 : )
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
75 D- PRAVAT KUMAR [2024-03- [NOT FILED.
BLAPL/8696/2024 [NAYAK 21
. SYNOPSIS and DATECHART NOT
FURNISHED IN V.NAMA. 2.Occupation not
furnished in affidavit. 3.Page no.11 not neat and
legible.
6 - SANTOSH KUMAR|2024-03- (0t i et RS e
BLAPL/8692/2024 MAHANTY 21 : )
17-REFERENCE CERTIFICATE NOT
77 [P NIHAL RATH 2024-03- FURNISHED:
CONTC/11112/2024 21 OCCUPATION OF DEPONENT NOT STATED
IN AFFIDAVIT
6-RECEIPT SHOWING SERV.COPY TO
g D- DV 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/5004/2024 21 SYNOPSIS AND DATE CHART TO BE FILED
INDEX TO BE CORRECTED THEREAFTER
79 D- BIBHUTI BHUSAN [2024-03- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
WP(C)/12849/2024 |SWAIN 21 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




8-CAUSE TITLE NOT IN ORDER.

NAME OF THE PETNR IN THE C.T AS WELL
AS AFFIDAVIT NOT TALLY WITH ANNX 2

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

20 D- SIDDHARTH 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8699/2024 |GOUTAM DAS 21
Address not correctly furnished by the deponent in
the affidavit.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- NRUSINGHA  15024-03- |AG/CG/IT/CT/ETC.NOT FILED.
81 NANDA
BLAPL/8716/2024 MOHAPATRA 21
Age of the Deponent on Declaration not tally with
affidavit
o D- BYOMAKESH 2024-03- 24-LIMITATION NOT IN TIME / EXPIRED.
MATA/10766/2024 |TRIPATHY 21 DELAY OF 657 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
23 D- ASHOK KUMAR  |2024-03- [LETTERS/ENROLMENT NUMBERS/MOBILE
CRLMC/7134/2024 |JENA 21 PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
HCBA FEE OF RS 50 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
y D- SANTOSH KUMAR 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
WR(C)/11046/:2024 IMAHANTY 21 PAGE 10,11,12,13 ARE NOT NEAT AND
LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25 D- ROHIT RANJAN  |2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/8729/2024 RAY 21 NOT FILED.
Page nos. 10,13,and 14 not neat
s D AMITPRASAD  2024-03- (L6t CHETCNOT FILED,
CRLMC/8408/2024 | BOSE 21 : :
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
87 CONTC/12860/2024 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
23 D- RAGHUNATH 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/8603/2024 DASMOHAPATRA 21 NOT FILED.
pagel5,16not neat
o D SUBODH KUMAR 2024-03- (76, 1/ ETC NOT FILED,
BLAPL/8660/2024 MOHANTY 21 : :




90

D-
WP(C)/10909/2024

PRASANNA
KUMAR RATH

2024-03-
21

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

91

D-
WP(C)/10402/2024

ASHOK DAS

2024-03-
21

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1.PAGE 9 NOT NEAT

92

D-
WP(C)/12534/2024

UMESH
CHANDRA
PATNAIK

2024-03-
21

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PAGE 10 NOT NEAT AND PAGE 18,19 NOT
LEGIBLE

93

D-
WP(C)/11150/2024

DR.
SIMANCHALLA
RANJIT

2024-03-
21

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

94

D-
CONTC/12672/2024

ADV.

2024-03-
21

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

95

D-
CRLMC/7004/2024

SRINIBASH
SATAPATHY

2024-03-
21

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

96

D-
CRLMA/8585/2024

SURAJ MOHANTY

2024-03-
21

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

97

D-
CONTC/12698/2024

SUBHASREE
MOHANTY

2024-03-
21

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

98

D-
WP(C)/12710/2024

SHARMISTHA
SAMAL

2024-03-
21

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




PRASANTA

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03-

99 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

WP(C)/10910/2024 PRADHAN 21
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03- AG/CG/IT/CT/ETC.NOT FILED.

100 BLAPL/8487/2024 DEVASHIS PANDA 1 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

WP(C)/12824/2024 MOHANTY 21 : '

02 |2 PRAMOD KUMAR 2024-03- [°0 0 e R e b,

ABLAPL/8615/2024|JENA 21 : '

“ o s NN 22t € RECEIT SHOWING SERUCORY 10

BLAPL/8616/2024 |SAHOO 21 : :

D- 2024-03- (0-RECEIPT SHOWING SERV.COPY TO

104 CONTC/7491/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
s D RAMAKANTA 2024-03- ({6, iy T ETCNOT FILED,

WP(C)/12186/2024 |SARANGI 21 : :

106 |2 SIDDHARTH 2024-03- ig%égfcgrl/{gglggﬁi\égow ©

ABLAPL/8691/2024 GOUTAM DAS 21 : ‘
6-RECEIPT SHOWING SERV.COPY TO

107 D- TUKUNA KUMAR (2024-03- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/8620/2024 'MISHRA 21

Petition not correctly addressed to Honble Court
108 |2 SANTOSH KUMAR,2024-03- ig%égfcgrl/{gglggﬁi\égow ©

ABLAPL/8694/2024 MAHANTY 21 : :

6-RECEIPT SHOWING SERV.COPY TO
109 D- BIBHUTI BHUSAN |2024-03- |AG/CG/IT/CT/ETC.NOT FILED.

WP(C)/12837/2024 |SWAIN 21
PAGE 19,20 NOT NEAT AND LEGIBLE
1-COURT FEE IS DEFICIENT.

o | NIRANJAN 2024-03- Z_g/Ec(gl;/TCSTI/{EOT\ZIESTSEII%SOPY ©

WP(C)/10985/2024 |PANDA 21 : :

COURT FEE RS. 6/- TO BE PAID
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH AG/CG/IT/CT/ETC.NOT FILED.
111 D- CHANDRA 2024-03-

BLAPL/8542/2024 ATABUDHI 21 Occupation not furnished and declaration not
correctly furnished in affidavit as per paragraphs
of the petition.

D- 2024-03- (0-RECEIPT SHOWING SERV.COPY TO

112 CRLMC/7046/2024 ARIJEET MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.




1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03-

113 WP(C)/11547/2024 OMKAR DEVDAS 1 AG/CG/IT/CT/ETC.NOT FILED.

1. DCF RS 144/- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

114 E'L APL/8508/2004 ﬁ%ﬁfplgll\f:R 5(1)24'03 " |19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

115 D- PRADEEP KUMAR [2024-03- |7-VAKALATNAMA NOT PROPERLY

BLAPL/8677/2024 | KUNDU 21 STAMPED,EXECUTED,ACCEPTED.
1. Occupation not furnished in affidavit. 2.Counsel
not furnished his name capital letter in V.nama.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
116 CONTC/3963/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
ny D SOUMYA RANIAN 2024-03- 08 Clrl o0t O FILED,
BLAPL/8674/2024 |DAS 21 ) :
o ASHISH KUMAR. 015 RECEIPTSHOWING SERVCORY T0
BLAPL/8618/2024 [MOHANTY 21 ) :
o o oupeer e RECEPTSHOWING SERVCORY T0
BLAPL/8673/2024 |[MOHANTY 21 ’ :
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
120 CONTC/R958/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
121 |2 RAJENDRA 2024-03- T ICTETCNOT FILED,
CRLMC/7409/2024 INARAYAN ROUT |21 ) )
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
122 BLAPL/S720/2004 AMIT BISWAL 1 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8679/2024 |[MOHANTY 21 ’ ‘
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D- BIDYALOK 2024-03- le]lc-)li“]:i:?gi:{JIEGIBLE ATTESTED ANNEXURES
ABLAPL/8671/2024 MOHAPATRA 21 :
. page mark not furnished in index. 2. occupation
not furnished in affidavit.3. page nos. 11, 13 not
neat.
125 |D- ANUPAM RATH 2024-03- [6-RECEIPT SHOWING SERV.COPY TO

BLAPL/8687/2024

21

AG/CG/IT/CT/ETC.NOT FILED.




Age of the petitioner not tally with rejection order

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER

126 ICDI-{LMC 1988/2004 Sgﬁsg?ﬂ 3(1)24'03 " ISIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
COPY OF ORDER PASSED IN CRLMC 99/2021
NOT FILED
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
127 CONTC/12025/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
s D RAMAKANTA 202403 0l T CNOT FILED,
WP(C)/12170/2024 |SARANGI 21 : :
6-RECEIPT SHOWING SERV.COPY TO
129 D- PREETAM 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8608/2024 MISHRA 21
Page no. not correctly furnished in annexure -1
o [ IANAKIKANTA 202403 0l crr CNOT FILED,
CRLMC/8825/2024 IMAHAPATRA 21 : :
AJIT CHANDRA  2024-03- 4-AFFIDAVIT/VERIFICATION NOT PROPER.
131 | D-CMP/12820/2024 MOLAPATR A 71
NO PETNRS EXECUTED
6-RECEIPT SHOWING SERV.COPY TO
132 D- DHARMENDRA  |2024-03- |/ AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8648/2024|SETHY 21
Page no 12 and 13 are not complete and legible
s D PARTHA SARATHI 2024-03- |l T CNOT FILED,
BLAPL/8599/2024 |DAS 21 : :
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
134 CONTC/7340/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
s D GYANENDRA (202403 ({00 i b rC NOT FILED,
ABLAPL/8704/2024| CHANDRA SWAIN (21 : :
Swearing affidavit not furnished.
e SHARMISTHA 202403 ({00 i ETe NOT FILED, |
WP(C)/12719/2024 |SAMAL 21 : :
6-RECEIPT SHOWING SERV.COPY TO
137 D- MANORANJAN  |2024-03- |/ AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8598/2024 |ACHARYA 21
D.Fee of Rs.10/- not paid in the vakaltnama.
s D PANCHANAN 202403 |0l T r CNOT FILED,
ABLAPL/8667/2024 PANIGRAHI 21 : :




6-RECEIPT SHOWING SERV.COPY TO

139 D- ASHOK KUMAR 2024-03-  AG/CG/IT/CT/ETC.NOT FILED.

WP(C)/12538/2024 |SAHOO 21
NEAT COPY OF PAGE 10 TO BE FILED

140 |- RAMAKANTA 2024-03- Z_g/Ec(gl;/TCSTI/{EOT\ZIESTSEII%SOPY 1

WP(C)/12163/2024 |SARANGI 21 : '

141 2 NIRANJAN 202403 [0 I TICTETCNOT FILED,

WP(C)/10906/2024 |LENKA 21 : :

142 |2 JAGAJIBAN 2024-03- ggﬁ:%ﬁ?cgrl/{gglggﬁi\égow 0

WP(C)/11280/2024 |PRADHAN 21 : :

b pranis  onean. RECHPTSHOWING SERVCORY T0

ABLAPL/8650/2024 CHANDRA PANDA 21 : :
6-RECEIPT SHOWING SERV.COPY TO

a4 D- ASHOK KUMAR  2024-03- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8653/2024 |SARANGI 21 A o .. .
s per rejection order, age of the petitioner in
cause title not tally.
6-RECEIPT SHOWING SERV.COPY TO
14 D- SANTOSH KUMAR 2024-03- AG/CG/IT/CT/ETC.NOT FILED.

WP(C)/10372/2024 IMAHANTY 21 ANNX 1 MENTIONED IN THE PETITION IS
WRONG AND REPEAT
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

146 D- BIJAYA KUMAR  2024-03-

BLAPL/8535/2024 |SAHOO 21 1. Last line of page no.9 not neat and legible. 2.As
per rejection order,age of the petitioner not tally
with cause title.

o o st ansax aomios. ERECEIT SIOWING SERVCOPY 10

BLAPL/8711/2024 | PATTANAIK 21 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.

148 |- SAMEER KUMAR |2024-03- Z_g/Ec(gl;/TCSTI/{EOT\ZIESTSEII%SOPY 1

WP(C)/11577/2024 |DAS 21 : :
OCCUPATION NOT INDICATED
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL

D- BASANTA KUMAR|2024-03-

149 CRLMC/7145/2024 |DAS 1 LETTERS/ENROLMENT NUMBERS/MOBILE

PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

AU FEE RS. 1.10 TO BE PAID




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

150 |50 ApL/S6422024 |MISHRA 21 "2 |10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
151 CONTR/R156/2024 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- SAMVIT 2024-03-
152 CRLMC/6748/2024 MOHANTY 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

153 D- BIPLABA P.B. 2024-03-

WP(C)/12550/2024 |BAHALI 21 DECLARATION PORTION OF THE
AFFIDAVIT NOT PROPER IN BOTH PETITION
AND 1A

D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO

154 WP(C)/11867/2024 BANABIHARI RAY 71 AG/CG/IT/CT/ETC.NOT FILED.

o P o meos CRECEETSHOWNGSERCOPY T
WP(C)/11274/2024 |PRADHAN 21 : :

6-RECEIPT SHOWING SERV.COPY TO
BISWAIJIT AG/CG/IT/CT/ETC.NOT FILED.
156 D- RANJAN 2024-03-
BLAPL/8584/2024 TRIPATHY 21 page marking not properly vide annex-2 as per
Index.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
BIKRAM 6-RECEIPT SHOWING SERV.COPY TO

157 D- CHANDRA 2024-03- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/8591/2024 GHADEI 21
1.Name of the Deponent on Declaration not tally
with affidavit.2.Page no.9 not neat.

s D SHARMISTHA 202403 ({00 i ETe NOT FILED, |
WP(C)/12707/2024 |SAMAL 21 : :

o o pisvaRaNN  aonios. ERECEIT SHOWING SERVCOPY 10
ABLAPL/8590/2024 MAHARATHA 21 : :
WP(C)/12807/2024 |NANDA 21 ‘ :

11-NEAT,LEGIBLE ATTESTED ANNEXURES

161 D- AMITABH 2024-03- INOT FILED.

WP(C)/12833/2024 |MISHRA 21
PAGE 60 TO 70 ARE NOT LEGIBLE

162 | SHARMISTHA  2024-03- 06 Sl ot RO b L ED,
WP(C)/12748/2024 |SAMAL 21 ‘ :
WP(C)/11278/2024 |PRADHAN 21 : :




6-RECEIPT SHOWING SERV.COPY TO

D- DIPTI RANJAN 2024-03-
164 \WP(C)/10675/2024 [MOHAPATRA 21 AG/CGAT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
165 E'L APL/S636/2004 I;i%%%RANJAN 3(1)24'03 " |19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
w b Uk kAR a2s0s. SRECEITSHOWING SERVCOP T0
ABLAPL/8622/2024 MISHRA 21 ’ ‘
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
167 D- SURYAKANTA 2024-03-
CRLMC/7073/2024 \PRADHAN 21 1.DEFICIT AUTHENTICATION FEE OF RS
1.20 /- NOT FILED 2.COPY OF ORDER
PASSED IN CONNECTED CRLMC 1371/21
NOT FILED
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
168 CONTC/9012/2024 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
169 D- SARAT KUMAR  |2024-03- [10-SUBJECT CODE NOT
ABLAPL/8668/2024 RAYAGURU 21 FURNISHED/INCORRECTLY MENTIONED
1.Annexures not marked as per Index.2.Affidavit
not proper inl.A.3.Code not correct in [.A.
0 P PULAKESH 202403 (000 o ot SO T FILED,
ABLAPL/8723/2024 MOHANTY 21 ’ ‘
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. D- CHANDAN 2024-03- 14-NOT PROPERLY INDEXED.
BLAPL/8522/2024 |SAMANTARAY 21 Page marked not correct in annexure -2 Date of
bail rejection order not tally with index Name of
court not correctly furnished in index
n D RAMAKRISHNA 202403 (000 o o SO EILED,
WP(C)/10611/2024 |NAIK 21 : ‘
6-RECEIPT SHOWING SERV.COPY TO
173 D- NIHAR RANJAN  [2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8639/2024 [SAHOO 21
Date of execution not furnished.
e o snrastin anason CRECEIT SHONING SERYCOPY T0
WP(C)/12736/2024 |SAMAL 21 : ‘
175 |D- DEVASHIS PANDA [2024-03- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/8490/2024 21 AG/CG/IT/CT/ETC.NOT FILED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

6-RECEIPT SHOWING SERV.COPY TO

D- MANORANJAN  [2024-03-
176 |51 APL/2579/2004 |MISHRA Y AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.03. [6-RECEIPT SHOWING SERV.COPY TO
177 | CONTC/8992/2004 | ADY: 21 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
e - DAYANIDHI 2024-03. [AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8482/2024 MISHRA 21 Rs. 50/- High court Bar welfair fund not paid in V.
nama.
7-VAKALATNAMA NOT PROPERLY
179 |D- RAJIVKUMAR  [2024-03- [STAMPED,EXECUTED,ACCEPTED.
BLAPL/8534/2024 |DALAL 21
Capital letter not furnished in V.nama.
180 |2 INYANANANDA - 2024-03- igﬁjcégfcgrl/{gglggﬁi\égow ©
BLAPL/8624/2024 |PANDA 21 : :
D. 2024.03. (6-RECEIPT SHOWING SERV.COPY TO
181 |5 ApL/g737/0004 |AMIT BISWAL o1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. |D- DEVI PRASAD £024.03. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/10245/2024 DASH 21 ADDRESS OF THE HONBLE C.J. NOT
FURNISHED
D- 2024-03- |COPY OF ORDER IN CONNECTED CRLMC
183 | cRLMC/8707/2024 [RAVEETROY ) 982 OF 2022 ( DISP OF) NOT FILED
D. £024.03. |6-RECEIPT SHOWING SERV.COPY TO
184 |00 ApL/sesanona |BUAY SWAIN 21 AG/CG/IT/CT/ETC.NOT FILED.
g5 D- RAJESH RANJAN 2004-03- -8t o e bD,
BLAPL/8643/2024 |SAHOO 21 . .
186 D- PRANAB RANJAN 12024-03- 8 ot ot o D+
ABLAPL/8724/2024| CHHATOI 21 . .
DECLARATION MADE IN THE AFFIDAVIT
187 |P- PRADEEP KUMAR [2024-03- [FILED WITH IA NOT MENTION THAT THE
MACA/9502/2024 |MISHRA 21 NAME HAS BEEN MADE ON BEHALF OF
OTHER APPELLANTS
PRONOY 2024-03- [PRAYER OF THE IA NOT SIGNED BY THE
188 |D-CMP/12501/2024 |\ /o ipy o1 e
w © sisruisTA a5 SRECEIT SHOUING SERCOPY 10
WP(C)/12740/2024 |SAMAL 21 . .
100 |D- MANORANIAN 200403 8 ot o R hD,
BLAPL/8577/2024 |MISHRA 21 . .




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

191 D- SANJAYA KUMAR [2024-03- [NOT FILED.
ABLAPL/8718/2024 |PATRI 21
As per paragraphs , declaration not correctly
furnished and occupation not furnished in the
affidavit. 2. on the top of the page no.9 not neat
legible.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
192 D- LAXMIDHAR 2024-03- |[AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8680/2024 MAHAPATRA 21
ABLAPL not mentioned in the affidavit.Page no
12 not neat and legible.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
103 D DIBYAPRAKASH 2024-03- (006 o 0 RO FILED,
BLAPL/8480/2024 |[MISHRA 21 ) :
Occupation not mentioned in the affidavit
6-RECEIPT SHOWING SERV.COPY TO
104 D- SACHIDANANDA 12024-03- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8738/2024 PADHEE 21 1. P.S. and C .T. NOS. in annex.1 not tally in
prayer of the petition
6-RECEIPT SHOWING SERV.COPY TO
D- BIBHUTI BHUSAN [2024-03- AG/CG/IT/CT/ETC.NOT FILED.
195 WP(C)/12844/2024 |SWAIN 1 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
196 WP(C)/11865/2024 BANABIHARI RAY 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
197 D- JAGABANDHU 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8714/2024|SAHU 21
Annexure-1 not mentioned in file.
o5 D TUKUNAKUMAR 2024-03- (006 o o R OT FILED,
BLAPL/8633/2024 |[MISHRA 21 ’ :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
199 D- SHASHI BHUSAN |2024-03- [SIGNATURE OF SUCH ADVOCATE
WP(C)/10319/2024 |JENA 21 APPEARING IN THE

PETITION/APPEAL/APPLICATION

1.PAGE 11 AND 17 NOT NEAT AND LEGIBLE
2.ANNX 1 MNETIONED IN THE PETITION IS
MISMATCHING WITH ANNX




19-UNDERTAKING FOR NON FILING OF

D- JANAKI KANTA [2024-03-
200 Wp(C)/10660/2024 |MAHAPATRA 21 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
201 D- LAMBODOR 2024-03- |[AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8567/2024 |ACHARI 21
Page nos. 14, 15 not neat.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
202 ADV 17-REFERENCE CERTIFICATE NOT
CONTC/12097/2024 21 FURNISHED.
203 D- gﬁgﬁ?ﬁg A 2024-03- |GOOD GROUND CERTIFICATE NOT
RPFAM/9147/2024 SAMANTRAY 21 FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
o D- DR. BINODA 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8735/2024 |[KUMAR MISHRA 21 1.Date of FIR dated 15.09.2023 under Annexure-1
not tally with para-2 of the petition.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
205 D- PRAVAT KUMAR [2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8698/2024 NAYAK 21
Synopsis and date chart not mentioned in the
Index. Occupation not mentioned in the affidavit.
206 |- RAJESH RANJAN 1202403 (000 2 ot ST FILED,
BLAPL/8592/2024 [SAHOO 21 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
207 D- BISWABHUSAN  [2024-03-|19-UNDERTAKING FOR NON FILING OF
ABLAPL/8645/2024 DAS 21 TRANSLATED COPY NOT FILED
Page nos. 11 and 21 are not in order
208 |2 KRANTIPRABHA  2024-03- [C0 O RO e ED,
CRLMP/8600/2024 MUKHI 21 ) :
200 |- SHARMISTHA —12024-03- igﬁjcégfcgrl/{gglggﬁi\égow ©
WP(C)/12706/2024 |SAMAL 21 ) :
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
210 BLAPL/8505/2024 AMIT BISWAL 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
711 D- PRAVASH 2024-03- [AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8678/2024 |CHANDRA JENA |21
Annex.2 not reflect in rejection order page no. 16.
6-RECEIPT SHOWING SERV.COPY TO
o1 D- PANCHANAN 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8661/2024 | PANIGRAHI 21

As per affidavits fathers name not correctly
furnished..




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03-
213 | bLgso1/024 |CHIRANIIBROUT |71 AG/CG/IT/CT/ETC.NOT FILED.
214 [P RAJENDRA 2024-03- igﬁjcégfcgrl/{gglggﬁi\égow ©
BLAPL/8558/2024 |NARAYAN ROUT |21 : :
6-RECEIPT SHOWING SERV.COPY TO
55 D SHISHIR KUMAR [2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8564/2024 |SAMAL 21
Page no.17 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o. 5024.03. || 'NEAT.LEGIBLE ATTESTED ANNEXURES
216 \Wp(cy108152024 RANITSAMAL 57 NOT FILED.
NEAT LEGIBLE COPY OF PAGE 16 TO BE
FILED
- siaswistin eos CAECEIFTSHONNG SERVCORY T
WP(C)/12704/2024 |[SAMAL 21 : :
o oo o §RECHETSIOUNGSER COry T
BLAPL/8665/2024 |DWIBEDI 21 : :
6-RECEIPT SHOWING SERV.COPY TO
219 D- RAMDAS 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
WP(C)/11039/2024 |ACHARY 21
PAGE 12 NOT NEAT
o. 5024.03. | | 7-REFERENCE CERTIFICATE NOT
220 | cONTC/11119/2024 APV 21 FURNISHED.
- oA s SR SHOVNGSE COPYTo
CRLMC/6984/2024 [TENA 21 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAPAN KUMAR  [2024-03-
222 20-VERNACULAR CERTIFICATE NOT
CRLMP/8631/2024 |LENKA 21 o SIeD,
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
24-LIMITATION NOT IN TIME / EXPIRED.
D- 2024-03-
23 | R REV/8030/2004 SANJEEV UDGATA . 1.DELAY OF 57 DAYS 2.DEFICIT
AUTHENTICATION FEE OF RS 3.50 /- NOT
FILED AS ACJ 3.CODE NOT CORRECTLY
INDICATED 4.GOOD GROUND CERTIFICATE
NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
u D BIBHUTI BHUSAN 2024.03. AG/CG/AT/CT/ETC.NOT FILED.
WP(C)/12841/2024 |SWAIN 21

AGE OF THE DEPONENT IN AFFIDAVIT NOT
TALLY WITH C.T




6-RECEIPT SHOWING SERV.COPY TO

D- TUKUNA KUMAR [2024-03-
225 BLAPL/8628/2024 |MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.
296 D- DR. NIRANJAN 2024-03- |3-AUTHENTICATION FEE IS DEFICIENT.
MATA/11731/2024 |SWAIN 21
o D ocuN  omeos. S RECHITSHOWING SER/COPYTO
ABLAPL/8701/2024 DASH 21 : :
o5 D RABINARAYAN - 2024-03- (3605 m/CH/ETCNOT FILED,
BLAPL/8563/2024 |BEHERA 21 : :
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
229 CONTC/3898/2004 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
730 D- BIJAYA KUMAR  |2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8593/2024 ROUTRAY 21
Page marking not properly
6-RECEIPT SHOWING SERV.COPY TO
D- RAMDAS 2024-03-
231 ABLAPL/S730/2024| ACHARY 1 AG/CG/IT/CT/ETC.NOT FILED.
232 P JYOTIRMAYA  2004-03- 08 Clr o T FILED,
BLAPL/8634/2024 |SAHOO 21 : :
2024-03- 6-RECEIPT SHOWING SERV.COPY TO
233 |D-WP(C)/8658/2024 NISHAT AFREEN 1 AG/CG/IT/CT/ETC.NOT FILED.
234 P AMITPRASAD — 2004-03- 08 S o P FILED,
CRLMC/8405/2024 |BOSE 21 : :




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 21-03-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

RVWPET/273/2023

RVWPET/273/2023

SURYA
NARAYAN
PATNAIK,A.G.A

OTHERS. AFFIDAVIT FILED
WITH IANOT IN PROPER
FORMAT AS PER RULE 3
CHAPTER 6 OF OHC RULES

FAO/1036/2019

FAO/1036/2019

JYOTIRMAYA
GUPTA

OTHERS. DELAY OF 1478
DAYS

OTHERS. C.T IN ORDER,
BUT APPELLANT NO.5 AND
8 BEFORE THE LOWER
COURT ARE NOT MADE
PARTIES TO THIS CASE
6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

24. LIMITATION NOT IN
TIME / EXPIRED.

FAO/1038/2019

FAO/1038/2019

JYOTIRMAYA
GUPTA

OTHERS. DELAY OF 1478
DAYS

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/IETC.NOT
FILED.

24. LIMITATION NOT IN
TIME / EXPIRED.

CMAPL/763/2023

CMAPL/763/2023

ADV

5. SECOND COPY OF
PETITION NOT FILED.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/IETC.NOT
FILED.

10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

16. PETITION/APPEAL NOT
IN TIME

18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT
ORDER NOT FILED




24. LIMITATION NOT IN
TIME / EXPIRED.

CONTC/7465/2023

CONTC/7465/2023

ADV.

OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS
PER RULE 3 CHAPTER 6 OF
OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

CONTC/10194/2023

CONTC/10194/2023

SANTOSH
KUMAR ROUT

OTHERS. CODE NOT
CORRECTLY INDICATED
OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS
PER RULE 3 CHAPTER 6 OF
OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.






